LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

REVISED LIST OF BUSINESS
Monday, 01% April 2024 / 12 Chaitra 1946 (Saka)
11.00 AM

1.  Special Mention (Rule-280) :
The following Members to raise matters under Rule-280 with permission of the Chair :

1. Shri Shiv Charan Goel
2. Shri Bhupinder Singh Joon

2. Short Duration Discussion (Rule-55) :
Shri Rituraj Govind
Ms. Bhavna Gaur
Shri Kuldeep Kumar
to initiate discussion on ‘baseless arrest of Hon'ble Chief Minister of Delhi and threat of
imposition of President’s Rule in Delhi’.
3.  Calling Attention (Rule-54) :
Shri Rajendra Pal Gautam, Hon’ble Member to call the attention of the House towards
“shortage of medicines in Mohalla Clinics, Hospitals and Dispensaries of Delhi Government

and apprehension of stoppage of free test facilities in Mohalla Clinics from April, 2024 due to
some concerned Olfficers”.
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